
     
  

     
 

  

     

   
 
     

      
     

     
   

     
 

      

      
     

      

   

    

        

       

           
             

          

            
        

   



     
  

            
           

             

            

           
         

            

        

           

          

         
        

            

            

          

             

          
          
            

            

        

           

            

          

          

           

            

            
          

           
           



     
 

          
            

        

     

            

        

            

       

              

           

            

        

         

            

         

             

         

 

              

          

    

            

         
           

            

  

         

           

     



NATIONAL COMPANY LAWTRIBUNAI,, MUMBAI BENCH
CP No. 1081/l&BP/2017

8. This Bench makes a reference to the Insolvency ard Bankruptcy Board of

lndia (IBBI) for the recommendation of Insolvency professional for appointment

as Interim Resolution Professional.

9. The Registry is directed to forward a copy of this order to IBBI and post

this matter after receipt of reply from IBBI for the appointment of IRp.

10. The Registry is hereby directed to communicate this order to both the

parties.

V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)
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